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MR. SPEAKER , It does not arise.
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THE, MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): (a) to (d),
At present, the Government of India

wve no scheme for setting up any bg
industries in Jalor and Sirohi backwar
districts in Rajasthan. The State Go-
vethnient and Hindustan Copper Lirmited
-are, however, making detailed mvesnga-
tions in order to examine the feasibility
of commercial exploitation of the ore
reserves of Sirohi and Jalor Districts,
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SHRI CHARANJIT CHANANA: I
wish Andolan could create fzctories. Ur-
fortunately, the factories are set up on
the basis of feasibility study. I have
told the hon. Member the feasibility stu-
dies are being conducted by the Rajasthan
State Mineral Development Corporation,
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SHRI CHARAI\U’IT CHANANA: FOr
the cement industry feasibility stud
already done. The applications for thes
districts are under consideration. Aftcr
proper consideration and analysis they
would come to a result on the setting up
of cement factories in this area,
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have j ow informed the . Mem-
g:t the Statc Mmeral 'Devenl

opmcn
bprppratm is conducting a feasibility
survey into the utilisation of ‘the mineral
resources of the State, including granite.
As soop as the State Government finalise
the feasibility studies, then ‘they would
think of setting up plants. I may state for
the information of the House that since
Rajasthan has industrially backward areas,
we are having a meeting in Jaipur on the
grd and 4th to consider this question.
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MR. SPEAKER: Nothing will go on
record,
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME  AFFAIRS
(SHRI YOGENDRA MAKWAI\A)
(a) to (c). The whole question of the date

from and rate at which house rent allow-
ance is admissible is urder consideration,
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